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HIGH COURT OF CHHA ARH: BILASP

Endt. Mo.

SNDORSEMENT

Z /6 /Confdl.j2009 Bilaspur, dated the __ 2.2 / J /2009

[-8-6/2001

Copy of Order (edt.) No. 6556/2251/ 21-B/C.G,/2009 dated 17-09-2009

issued by the Principal Secretary, Government of Chhattisgarh, Law & Legislative Affairs

Department, Raipur forwarded to: -

10,

11.

12,

Private Secretary to Hon'ble the Chief Justice, High Court of Chhattisgarh,
Bilaspur for information of his Lordship. .

Private Secretary to Hon'ble Shri Justice Dhirendra Mishra, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sunil Kumar Sinha, High Court of
Chhattisgarh, Bilaspur for information of his Lordship,

Private Secretary to Hon'ble Shri Justice Satish K. Agnihotrl, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice T.P.Sharma, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Nawal Kishore Agarwal, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Pritinker Diwaker, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Rangnath Chandrakar, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice R.LJhanwar, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur for
information.

Registrar (Vigilance and I & E), High Court of Chhattisgarh, Bilaspur for
information.

Director/Additional Director, Judicial Officers’ Training Institute, High Court of
Chhattisgarh, Bilaspur for information.

- Principal Secretary, Govemment of Chhattisgarh, Law & Legislative Affairs

Department, D.K.S. Bhawan, Mantralaya, Raipur for information.

. Shri Anand Kumar Singhal, Additional District & Sessions Judge, Mungeli, for

information and compliance. He is directed to send his handing over and
taking over charge reports to this Registry.

- District & Sessions Judge, Bilaspur for information. He is requested to impress

upon the transferred Officer that if he is in occupation of Gavernment
accommodation, he should vacate the same within 15 days from the date of
receipt of this order under intimation to this Registry.
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